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NHRC takes action for
difficulties of prisoners
NHRC has taken suo moto cog-
nisance of the various difficul-
tics being faced by the prisoners,
including the women inmates
and their children, in the jails
across the country. These include
overcrowding, a lack of basic
amenities and healthcare facili-
ties in jails. The issues have been
brought to its notice by its Spe-
cial Monitors and Rapporteurs,
through their reports after visiting
various jails. The Commission
has issued notices to the Chief
Secretaries of all the States and
Union Territories to submit a re-
port regarding the same.
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National Forensic Sciences University to organise AIFSS on criminal laws and
combating terrorism

https://www.millenniumpost.in/nation/national-forensic-sciences-university-to-organise-
aifss-on-criminal-laws-and-combating-terrorism-606245

12 April 2025

NEW DELHI: The National Forensic Sciences University (NFSU), in association with the
Ministry of Home Affairs, Government of India, will host the All-India Forensic Science
Summit (AIFSS) on April 14-15 in New Delhi.

The summit, with the theme “The Role of Forensic Science in Effective Implementation
of New Criminal Laws and Combating Terrorism,” will see the presence of more than
1,600 experts, including judges, law enforcement officials, researchers, students, and
industry experts. Union Home minister Amit Shah will take the honour of inaugurating the
summit as the chief guest, while Justice Rajesh Bindal, Judge, Supreme Court of India;
R. Venkataramani, Attorney General of India; Justice V. Ramasubramanian, Chairperson,
NHRC; Manan Kumar Mishra, Chairman, Bar Council of India; and Govind Mohan, Union
Home Secretary, will address the event’s inaugural ceremony.
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NFSU To Organise All India Forensic Science Summit At Vigyan Bhawan; Amit
Shah To Inaugurate

On April 13, 2025, two events will be held simultaneously at Vigyan Bhawan — Film
Forensics Symposium and Forensic Hackathon. Padma Shri Awardee Hema Malini,
Member of Parliament, will be the Chief Guest, and Prasoon Joshi, Chairperson Central
Board of Film Certification, Bollywood Star Suniel Shetty, Actor Sharad Kelkar, and
Narendra Gupta will be the Special Guests of the Symposium.

https://english.jagran.com/india/nfsu-to-organise-all-india-forensic-science-summit-at-
vigyan-bhawan-amit-shah-to-inaugurate-10229853

By JE News Desk | Published: Fri, 11 Apr 2025 06:21 PM (IST)
Source:JNM

National Forensic Sciences University, under the aegis of the Ministry of Home Affairs,
Government of India, is organising the All-India Forensic Science Summit (AIFSS) on
‘The Role of Forensic Science in Effective Implementation of New Criminal Laws and
Combating Terrorism’ from April 14 to 15, 2025, at Vigyan Bhawan, Delhi.

Minister of Home Affairs and Minister of Cooperation, Government of India, Amit Shah,
will inaugurate the Summit as a Chief Guest. Justice Rajesh Bindal, Judge Supreme
Court of India; R Venkataramani, Attorney General of India; Justice V Ramasubramanian,
Chairperson NHRC; Manan Kumar Mishra, Chairman Bar Council of India and Govind
Mohan, Union Home Secretary will grace the Summit Inauguration Ceremony.

On April 13, 2025, two events will be held simultaneously at Vigyan Bhawan — Film
Forensics Symposium and Forensic Hackathon. Padma Shri Awardee Hema Malini,
Member of Parliament, will be the Chief Guest, and Prasoon Joshi, Chairperson Central
Board of Film Certification, Bollywood Star Suniel Shetty, Actor Sharad Kelkar, and
Narendra Gupta will be the Special Guests of the Symposium.

Padma Shri Awardee Dr JM Vyas, Vice Chancellor of NFSU, emphasized the need to
bridge Silver Screen with Forensic Science to optimize criminal investigations and justice
using the power of cinema through the World’s First “Film Forensics Symposium”.

The Hackathon will bring together experts in forensic sciences, cybersecurity, and related
domains, while the Film Forensics symposium will showcase forensic research and crime
investigation through compelling, scientifically accurate stories. The summit will host over
1,600 experts, including judges, law enforcement officials, researchers, students, and
industry specialists.

Dr Vyas further said that the three-day events aim to revolutionise the criminal justice
delivery ecosystem, bringing together multi-stakeholder perspectives to tackle challenges
and explore forensic science and judicial systems breakthroughs.
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Through dynamic panel discussions and technical sessions, the event will spotlight the
vital role of scientific evidence in boosting conviction rates and fortifying legal frameworks,
paving the way for a more efficient and equitable justice system.
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3G & STHM Sl g @ 3 Ht HRd & Sal &1 gTad

https://www.livehindustan.com/national/tahawwur-rana-is-making-ifs-and-buts-not-
answering-questions-why-was-the-interrogation-done-for-only-3-hours-
201744385950545.html

11 310d 2025
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St RaiE it S I9H o aTat 1 o1 8141 anfeu Afge wieal of Rufqsman 3 weaf @
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oo glaersii St g sRexdl & IR 61 g WR il SIdTs &,

ST & SMYRT R A H B BT dedRT Rideew: UiH SN = 30— §9[ § Sl &
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3G & SHH Sl g @ 3 Ht HRd & Sal &1 gTad

T4 Ssuiey iRt +ft 7ra 8 fob Siiel & oA H o ok Sl o Sid o T ST T
I8 URd &1 ol § 3o ff IRT &

https://hindi.latestly.com/india/the-condition-of-indias-jails-is-still-the-same-as-the-
british-era-2572885.html

<7 Deutsche Welle| Apr 11, 2025 07:30 PM IST
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Mumbai News: ST. TRIST §a P gTIST B s'aEE' | Naya Sabera Network

https://www.nayasabera.com/2025/04/mumbai-news-impact-dr-yogesh-dubeys-
petition.html

by Naya Savera Network Published:April 11, 2025
Afge Sieal 3R I o=l o1 Jraursft Hi dax Id gy Alha
4T GoRT Heddh

Has | AP a1 GREHR faoidl ST AN gol B UTfIhl by shHid- 367/90/0/2025 IR
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Haryana Human Rights Commission issues order to recognise school for
marginalised, emphasises Transgender Persons Act, 2019

Haryana Human Rights Commission supports a transgender educator. The educator
faced issues in getting school recognised. The school provides education to
underprivileged children in Karnal. Land regulations were the main obstacle. The
commission asks for sympathetic review of school's recognition. It cites Transgender
Persons Act 2019. The act guarantees equality and dignity. The next hearing is on May
2.

https://timesofindia.indiatimes.com/education/news/haryana-human-rights-commission-
issues-order-to-recognise-school-for-marginalised-emphasises-transgender-persons-
act-2019/articleshow/120197907.cms

PTI Apr 11, 2025, 12:41 IST

Haryana Human Rights Commission issues order to recognise school for marginalised,
emphasises Transgender Persons Act, 2019

CHANDIGARH: In a significant step towards promoting equality and inclusion in the
education sector, the Haryana Human Rights Commission (HHRC) has issued a
landmark order, supporting a transgender educator's effort to get his school recognised.
According to a statement here on Thursday, the HHRC issued a landmark order in favour
of a transgender person and founder of a school in Karnal which was established to
provide education to underprivileged children.

The transgender person had filed a grievance regarding the non-recognition of the school,
citing land-related regulations as the main obstacle.

The school, founded in the year 2014-15, occupies an area of 800 square metres, while
the revised rules mandate a minimum of 1,500 square metres for recognition.

HHRC Chairperson Justice Lalit Batra, along with members Kuldip Jain and Deep Bhatia,
in their detailed order dated April 2, emphasised the provisions of the Transgender
Persons (Protection of Rights) Act, 2019 and Article 14 of the Indian Constitution which
guarantee equality and dignity to every citizen

The Commission has called for a sympathetic and inclusive review of the school's
recognition status. In its order, the Commission observed that denying recognition solely
on the basis of land norms contradicts the spirit of the Transgender Rights Act, 2019.
According to various provisions of the Act, the state government is obligated to ensure
access to education, self-employment opportunities and non-discriminatory treatment for
transgender persons.


https://timesofindia.indiatimes.com/education/news/haryana-human-rights-commission-issues-order-to-recognise-school-for-marginalised-emphasises-transgender-persons-act-2019/articleshow/120197907.cms
https://timesofindia.indiatimes.com/education/news/haryana-human-rights-commission-issues-order-to-recognise-school-for-marginalised-emphasises-transgender-persons-act-2019/articleshow/120197907.cms
https://timesofindia.indiatimes.com/education/news/haryana-human-rights-commission-issues-order-to-recognise-school-for-marginalised-emphasises-transgender-persons-act-2019/articleshow/120197907.cms

TIMES OF INDIA, Online, 12.4.2025

Page No. 0, Size:(0)cms X (0)cms.

The order references the landmark NALSA v. Union of India (2014) Supreme Court
verdict and the 2023 advisory of the National Human Rights Commission which stress
the need to provide equal opportunities to transgender individuals.

The Commission lauded the complainant's efforts to serve the marginalised and urged
the government to adopt a practical and inclusive approach.

Section 14 of the Act, 2019, explicitly acknowledges the rights of transgender persons to
access opportunities for self-employment and it is obligatory on the part of the
"appropriate Government” to formulate welfare schemes and programmes that facilitate
and support livelihood for transgender persons, including avenues for self-employment,
according to the order.

The inclusion of the term "self-employment” under this section mandates the "appropriate
Government" to design schemes and policies that enable economic independence for
transgender persons. Therefore, in the light of these provisions, it can be asserted that
the "appropriate Government" bears both the responsibility and authority to implement
welfare measures aimed at promoting self-employment for transgender persons, the
order reads. Section 22 of the Act, 2019, explicity empowers the "appropriate
Government" to frame rules and implement welfare schemes specially aimed at the
social, economic and educational upliftment of transgender persons. In light of this
provision, it falls within the domain of "appropriate Government" to incorporate specific
welfare schemes by extending relaxations for transgender persons under the Haryana
School Education Rules, 2003, as amended on April 16, 2021.

Considering the purpose of welfare and inclusion, the "appropriate Government", that is
the Government of Haryana, can justifiably introduce exceptions or relaxations in the
Rules to facilitate improved educational and self-employment opportunities for
transgender persons, according to the order.

"The Directorate of Elementary Education, an establishment of the Government of
Haryana, ought to adopt a pragmatic approach, recognising the genuine effort made to
uplift marginalised communities, rather than strictly adhering to land norms that may
inadvertently hinder such progressive initiatives. Such an approach would not only align
with the spirit of the Act of 2019 but also uphold the constitutional mandate of equality
and non-discrimination. Recognising the complainant's school would be a step towards
justice and an affirmation of the State's commitment to foster an inclusive and equitable
society," according to the Commission's order.

Puneet Arora, Officer of Protocol, Information and Public Relations at HHRC, on Thursday
said the Additional Chief Secretary, School Education; and the Director of Elementary
Education have been directed to appear in person and submit a detailed report on the
matter during the next hearing on May 2.
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This order not only affirms the rights of the transgender community but also marks a
significant step toward building an inclusive and equitable society in Haryana, the
statement said.



HARI BHOOMI, Online, 12.4.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Hari Bhoomi

T d P AIIar @) A uS): 3R At frar sifefa uarfier smair ug=h, Rren
faumT =1 firer 3 eme=r
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https://www.haribhoomi.com/state-local/haryana/karnal/news/human-rights-commission-
transgender-school-was-not-recognized-education-department-officials-were-
summoned-79103
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https://jantaserishta.com/local/telangana/students-approach-nhrc-over-alleged-
harassing-behaviour-of-police-3947743

Payal 11 Apr 2025 2:39 PM
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https://www.livehindustan.com/jharkhand/gridih/story-human-rights-commission-
investigates-communal-violence-in-ghordhamba-post-holi-201744414954093.html

12 310d 2025
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https://www.prabhatkhabar.com/state/jharkhand/giridih/investigation-of-arson-and-

stone-pelting-in-ghordhamba/amp

Giridih News : 73! fewtt 9 I @ 3t AFaTUeRY RN &) IR Ie&ig 39
By MANOJ KUMAR | April 11, 2025 11:37 PM
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https://lagatar.in/mp-and-minister-accused-of-having-disproportionate-assets-jitendra-of-
palamu-sits-on-dharna-in-delhi/

by Lagatar News | April 11, 2025
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